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NOTIFICATION

The following is the Short List containing the Roll Numbers of candidates who 

are found provisionally eligible to be called for interview for selection to the post of  

ASSISTANT (N.C.A.-Ezhavas, Thiyyas & Billavas, Muslims, SIUC Nadar/Anglo Indian and  

Scheduled Caste converts to Christianity) in the HIGH COURT OF KERALA on the basis 

of the written test held on 27-03-2011.

The  Roll  Numbers  are  arranged  in  their  numerical  sequence  and  the 

arrangement does not in any way indicate their respective rank on the basis of the 

said written test.

1. EZHAVAS, THIYYAS & BILLAVAS
30095 30104 30344 30428 30506 30541
30660 30892 30901 30910 30913 31199
31211 31294 31414 31694 31699 31728
32068 32085 32177 32197 32219 32290
32398

2. MUSLIMS
30019 30032 30041 30048 30072 30140
30237 30241 30330 30393 30608 30614
30624 30695 30786 30834 30843 31003
31019 31046 31050 31064 31092 31117
31124 31266 31350 31361 31503 31636
31642 31664 31709 31758 31816 31846
31856 31886 31894 31898 31906 31915
31974 31977 31987 32017 32045 32050
32152 32297 32322

3. SIUC NADAR / ANGLO INDIAN
31584 31659
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4. SCHEDULED CASTE CONVERTS TO CHRISTANITY

30114 30799 30821

Inclusion of Roll Numbers in this list is purely provisional subject to scrutiny 

and admission of applications on absolute basis.  Inclusion of Roll Number in the 

short list does not confer any right on the candidates to be called for interview or for 

subsequent inclusion in the Ranked List.

The Short List is prepared based on the details furnished by the candidate in 

the application and subsequent claims made will not be entertained at any stage.

The  candidates  included  in  this  Short  List  are  required  to  produce  Non 

Creamy Layer Certificate as per G.O.(P) No.81/2009/SCSTDD dated 26-09-2009 as 

and when called for along with the other documents.  The Roll  Numbers of such 

candidates in this Short List who are required to produce the  Non Creamy Layer 

Certificate will  be deleted from the Short  List  without  further notice, if  they fail  to  

produce the Non Creamy Layer Certificate.

The date, time and place of interview will be intimated in due course.

(By Order)

Venu Karunakaran,
Registrar (Recruitment & Computerization)
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